
NATIONAL COMPANY LAW TRIBUNAL 

NEW DELHI BENCH 

CP No. 128 (ND)/16 

CORAM: 
PRESENT: SF!. S. K. MOHAPATRA 	 SMT. INA MALHOTRA 

HON'BLE MEMBER(T) 	 HON'BLE MEMBER (J) 

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING BEFORE NEW 
DELHI BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 
28.09.2017 

NAME OF THE COMPANY: Mr. Rajindcr Kumar Marichanda Vs. M/s Shyam 
l)ycing Mills Pvt. l-td. & Or's. 

SECTION OF THE COMPANIES ACT: 2,11/2,12, 58 

S.NO. NAME 	 DESIGNATION REPRESENTATION SIGNATURE 

For the lki.itioner (s) : 	Mr. S.P. Nangia, Advocate 

For the Rcspondcnt. (s) : 	Mr. Mallika I liremath, Advocate for R I to 6 

ORDER 

Counsel for the lktit.ioncr and Counsel for Respondents No.1 to 6 are 
Present. 

Ld. Counsel for the Petitioner prays for adjournment which is not 

opposed to by i:hu Ld. Counsel  for the Respondent. 

To Corric 1.1 p On 26T1 October, 2017. 

(S. K. Mohapa\ra) 
Member (T) 

(ma Maihotra) 
Member (J) 

(Lc'kh Raj Singh) 


